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H. 2968 TE Reetl, AT 15, 2026/597525,1948
No. 2968] NEW DELHI, MONDAY, JUNE 15, 2026/JYAISTHA 25, 1948
s TREgT S TSHR JAT9F

7% feeft, 1297,2026

.37, 3089(37).—Fea T TALHTT o, TPT AT srfarfa=w, 1956 (1956 #148) (o z0d T8
THTA 3h ATAHIT Fgl TAT g) I g0 3F il ITIRT (1) F T THT AT T2 T T F q5F
qREgd T TSN HATAT AT ATIEAT €T AL 3275 ATE@18/07/2025, ST WRA & TSI,
FHTIT, AT 1|, @ve 3, IT@e (i) § THIAT At T off, g7 @ T & a7 ™rer # NH-139 (W)
.71, 3+200 & .71, 4+700 % HISET <=1 A I T8 G 6o TrEHT GHE=aY (Tt 180 Hiex
AT TEH) T AT IT TFACESSE Fddl 609 T 6 TEUE TT SO T30S, I TATSIT o (HHT0T, LA, e
Y y=TAd % o0 39 AfeeE=aT | SUTag dEHEt § AAas qiuET oISt 3T % o srery iy = it
off.

AT ITh ATLAAT FT X I ATATHIH T 9T 3F T ITLTT (3) F 7 ara"23.08.2025"
1 "ot ()" ofe's arer oifw S (SReen)" <=1 & sreTfora o s om;

STt A ATTAFHTLT T G 3T F dgd IFL A9 IH g2 &, e 9 fF=mw & @ g i
ST 3T~ &9 ¥ Haer B @,

T FqeAH ITTARTET 7 3 SATATHIw T 97T 39 i STLTT (1) F ATELN H, Feg 1T TERTE FT AT
T ag;

4309G1/2026 (1)
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qA: A, el TLHIT, TAT ITIAFILT il Ioh RATE T T S U2 ST I<h AT AT o0l &T<T 39
FT ITLTT (1) BT T&T AREAT FT TANT Fd g, Tg FTTUT FAT g o6 IF A=t § At g
AR TATS % forT ety 36 ST =i,

ST T, FealT LA, S ATA AT AT eTT-39 HT ITLTT (2) F SATHLOT § Tg HIUIT FcAT § T
TH ATIHAAT % TSATH § THF T, I ATLAT H @A RE qH T fFeenml § 776 g sreafeas =9
T e g | [AfEa gr st
LA

fag T~ % areor e & NH-139 (W) & f3.Y. 3+200 & 3.3t 4+700 ¥ Hiser fu1 99R X 98
Te fawr afarft gaeiaR (a@dae 180 Hiex sraediv) I <t ux TaIgeIse Shae fos ah % J@ve &
T ot it ST FTett /AT afd sreET ' g fHEm

T FT A g S =T AT "
EALED qaeTo gedT A FT &R | g & T || 7 e e Raes
e T (FFAT H) FRAAT HT ATH
1 2 3 4 5 6

AT HT ATH; I

UEEIKIGEINIEC]

1 1531 REL FiOr 0.0116495||$rereT FHTE

2 2532 IEEL T 0.0019481|[edT FwTe f&ig
T o foaT T o faes
FAT g a1 Fwerer
FAT &g o (4T:
IERik))

3 2535 EEi Fo 0.0579353|[Fd T AT &g
Fiofoar Fro o g
FATE THE a1 Fwerer
FAT foE Ao (Am:
G

4 3105 IGEl F 0.0067071|[g=Ter foig a==
T o T, Tt

5 3109 st Fr 0.0102147|[qereht Rz, 37 7=

6 3111 EEil F 0.021278|[q&a aTa=m<r

7 3112 IEELl F 0.0265911|[7T&ea &g ar
TraTer fRig foar-
ardt g

8 3114 At i 0.0043864|[zawTrar &g, 7T
e fe




[T &v=3(ii)]

HILT T TSIA . AHTYTL

9

3151

0.0009616

10

3152

E

0.0002251

11

3241

0.0041518

12

3265

0.0056471

13

3266

0.0016833

14

3276

ElE]

0.0121751

15

3297

E

0.0291627

16

3301

0.002669

17

3302

E

0.0207883

18

3304

E

9.57E-05

19

3305

0.0079532

20

3325

ElE:

0.0060149

21

3331

E

0.0326176
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22 3339 fasft Y 0.0024911|[d=T Z=T gf3-e=0
aTersa T

23 3340 At F 0.0367748|[q=Td FH{AT STIoT
ST WEAl

24 3341 EEL F 0.0110234([qo FHITAT SISl
THT HEdl

25 3342 EEil FT 0.0116873|[7ere FHTT &g M-
T i

26 3343 fasft ekl 0.0166257|[erehT T2rar

27 3344 EEi F 0.0123711|[wieft wgar

28 3347 fasft e 0.0436843|[qter et foraT-
o el wedt

29 3351 fasft e 0.0148138|[qerHT TzaT afay
EEIRKECH)

30 3352 it T 0.0112715|[war Fare fig -
RINEAET

31 3362 st For 0.0923424|(we F1q faar-far
AEIRIEDR

32 3363 fasft T 0.0669332|[ordT 2=t afy
EERIRESE}

33 3372 fasft T 0.0259644| (STt H=aT faT-
FETS WAl

34 3373 it Y 0.0082677 |7~z 1 -
UEERKIGE

35 3374 BREl e 0.0056348|[@Ty fiig

36 3379 GELl For 0.0121187|[7= FHTT 3UTEATT
T TS SATEATT

37 3382 REl e 0.0065309|[q¥er TETE =T T
T fie

38 3383 fasft e 0.0054897 |z FuTea™ T
T IATEATT

39 3384 EEl F 0.005599|[ST#T HZdT, [T
TR, THE
IUTEAT, Foie (Hg
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40 3386 i 0.0070815|[ST=t Hgar

41 3387 FT 0.0052848||fasmr FATX g
foar-vao e
AT fig

42 3394 FT 0.0048561|[STTeehT Tgadl

43 3395 F 0.0067457|[7< g SuTeaTT T
e ST

44 3396 FT 0.0045445|[F< g 3uTeaT T
e IUTEATH

45 3405 F 0.0145248|[®T=T #7gar fHar-
T Agar

46 3407 A 0.0123593|[Tre e[ weat T
EETS Hedl

47 3408 o 0.0167166)|[SIT==ht HzaT fo-
EETS Hedl

48 3409 F 0.0004953|[xT e[ Fgar T
RIS HEd

e T AT HIgIdIL

49 18 Fo 0.2037078|[xTw =¥ fHig aea
T i

50 48 Fo 0.0062564|[a&m<T Tr3d ao
LRI}

51 49 F 0.0008529|[& T TT3d a8 HIEH
REL

52 50 F 0.013152|[& T3 ag HrEaw

53 51 Fr 0.0605767|[waaT &g ae=
[ELIGRIEIEFA

54 52 F 0.0263187|[=1T f&ig ae= Twsir
e

55 53 F 0.0190923|[=T f#g a7 st
e

56 54 F 0.0171662|[=uT g aeg st
e

57 55 F 0.1159|[aaT @1 &g
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58 56 At i 0.0717778| | Trsa

59 57 EEil FT 0.0496556| [ T3

60 59 BREil Fi 0.0283227||ferarer =@rar
Total 1.3398671

[®T. . NH-12030/14/2021-RO Patna-2/3D ]
g fiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 12th June, 2026

S.0. 3089(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.O- 3275(E) Dated:18/07/2025, published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for construction of Extra dose Cable Bridge, Toll Plaza Maintenance,
management and operation of NH-139(W) in the stretch of land Km. 3+200 to Km. 4+700 Extradosed Cable bridge
on River Ganga parallel to Western side (approx-180 meter upstream) of existing Digha-Sonepur Rail-cum-Road

bridge on National Highway No - NH-139(W) in the district of Saran in the state of Bihar.

And whereas the substance of the said notification has been published in “Aaj (Hindi)” and “The Times of

India (English)” both dated 23.08.2025 under sub-section (3) of section 3A of the said Act.

And whereas the Competent Authority has received objections filed under Section 3-C, considered and

settled the same appropriately.

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has

submitted its report to the Central Government.

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land

specified in the said Schedule should be acquired for the aforesaid purpose.

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall

vest absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-139(W)
in the stretch of land from Km. 3+200 to Km. 4+700 Extradosed Cable bridge on River Ganga parallel to
Western side (180 meter upstream) of existing Digha-Sonepur Rail-cum-Road bridge on National Highway No
- NH-139(W) in the district of Saran in the State of Bihar.

State: BIHAR

District: SARAN

SI. No.

Survey/Plot
Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

Taluk: Sonepur

Village: Gangajal

1

1531

Private

Agriculture

0.0116495

Shailesh kumar

2532

Private

Agriculture

0.0019481

Santosh Kumar Singh,
son of Late Virendra
Kumar Singh and
Kamlesh Kumar Singh
(Resident of Kharifa)

2535

Private

Agriculture

0.0579353

Santosh Kumar Singh,
son of Late Virendra
Kumar Singh and
Kamlesh Kumar Singh
(Resident of Kharifa)

3105

Private

Agriculture

0.0067071

Hariyadho Singh, son of
Late Nunu Singh,
Kharifa

3109

Private

Agriculture

0.0102147

Tulsi Singh ,Dev
Nandan Singh
,Sirigovin Singh

3111

Private

Agriculture

0.021278

Musmat Sanichari

3112

Private

Agriculture

0.0265911

Rameshwar Singh and
Gopal Singh, sons of
Tapi Singh.

3114

Private

Agriculture

0.0043864

Devnaryan Singh ,Ram
Hankar Singh

3151

Private

Agriculture

0.0009616

Tulsi Mahto, son of
Pratap Mahto.
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10

3152

Private

Agriculture

0.0002251

Virendra Kumar Singh,
son of Ramanand
Prasad; and Neeraj
Kumar, son of Vijay
Sharma

11

3241

Private

Agriculture

0.0041518

Mithu Singh,
Gangandhin Singh
,Jhumaklal Singh

12

3265

Private

Agriculture

0.0056471

Kishun Singh

13

3266

Private

Agriculture

0.0016833

Suryadev Singh, son of
Late Ram Naresh Singh

14

3276

Private

Agriculture

0.0121751

Agin
Singh,Baburanaryan
Singh ,Ram Vrich Singh

, Ramnandan Singh

15

3297

Private

Agriculture

0.0291627

Neetu Singh, wife of
Raj Virendra Singh;
Aarti Kumari, wife of
Rakesh Ranjan; and
Ramesh Kumar, son of

Late Rajnarayan Singh

16

3301

Private

Agriculture

0.002669

Neetu Singh, wife of
Raj Virendra Singh;
Aarti Kumari, wife of
Rakesh Ranjan; and
Ramesh Kumar, son of

Late Rajnarayan Singh

17

3302

Private

Agriculture

0.0207883

Nathni Mahto, son of
Laghan Mahto

18

3304

Private

Agriculture

9.57E-05

(Nathni Mahto, son of
Laghan Mahto,Devlal
Mahto,Kadar Singh,
Naojadik singh

19

3305

Private

Agriculture

0.0079532

Kun Kun Updhayay

20

3325

Private

Agriculture

0.0060149

Shivani Devi, daughter
of Kapilnath Singh

21

3331

Private

Agriculture

0.0326176

Faudar Mahto S/o Shiv
Dular Mahto
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22 3339 Private Agriculture 0.0024911||Meena Devi, wife of
Late Baleshwar Singh

23 3340 Private Agriculture 0.0367748|[Musammat Chamaliya,
wife of Ishar Mahto

24 3341 Private Agriculture 0.0110234|[Musammat Chamoulia,
wife of Isar Mahto

25 3342 Private Agriculture 0.0116873|[Pashan Kumar Singh,
son of Yogendra Singh

26 3343 Private Agriculture 0.0166257|(Bulkan Mahto

27 3344 Private Agriculture 0.0123711|{Gandhi Mahto

28 3347 Private Agriculture 0.0436843|[Sudish Patel, son of
Late Kishun Mahto

29 3351 Private Agriculture 0.0148138|[Tulsi Mahto, wife of
Pratap Mahto

30 3352 Private Agriculture 0.0112715|[Pawan Kumar Singh,
son of Yogendra Singh

31 3362 Private Agriculture 0.0923424|(Mahangu Kanu, son of
Shiv Sahay Kanu

32 3363 Private Agriculture 0.0669332|[Reshmi Devi, wife of
Baijnath Rai

33 3372 Private Agriculture 0.0259644|[Janki Mahto, daughter
of Hansraj Mahto

34 3373 Private Agriculture 0.0082677|[Nanhak Kanu, son of
Govardhan Kanu

35 3374 Private Agriculture 0.0056348|[Sadhu Singh

36 3379 Private Agriculture 0.0121187|[Nand Kumar Upadhyay,
son of Gajdhar
Upadhyay

37 3382 Private Agriculture 0.0065309||Suresh Prasad and Raju
Kumar Singh

38 3383 Private Agriculture 0.0054897|[Narsingh Upadhyay,
son of Fenku Upadhyay

39 3384 Private Agriculture 0.005599||Janki Mahto,Gulab
kumbhar ,Narsingh
Upadhayay,krjan Singh
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40 3386 Private Agriculture 0.0070815|[Janki Mahto

41 3387 Private Agriculture 0.0052848|[Vijay Kumar Singh, son
of Late Sirbal Narayan
Singh

42 3394 Private Agriculture 0.0048561|[Janki Mahto

43 3395 Private Agriculture 0.0067457|[Narsingh Upadhyay,
son of Fenku Upadhyay

44 3396 Private Agriculture 0.0045445|(Narsingh Upadhyay,
son of Fenku Upadhyay

45 3405 Private Agriculture 0.0145248|[Foudar Mahto, son of
Chinavan Mahto

46 3407 Private Agriculture 0.0123593|[Ram Kishun Mahto, son
of Hansraj Mahto

47 3408 Private Agriculture 0.0167166|{Janki Mahto, daughter
of Hansraj Mahto

48 3409 Private Agriculture 0.0004953|[Ram Kishun Mahto, son
of Hansraj Mahto

Village: Mohabatpur

49 18 Private Agriculture 0.2037078|[Ram Baran Singh, son
of Pushpar Singh

50 48 Private Agriculture 0.0062564|(Baldhari Raut, son of
Chaip Raut

51 49 Private Agriculture 0.0008529|[Dhang Raut, son of
Bhikham Raut

52 50 Private Agriculture 0.013152|[Dhang Raut, son of
Bhikham

53 51 Private Agriculture 0.0605767|(Santalal Singh, son of
Kishun Ramsingh

54 52 Private Agriculture 0.0263187|[Champa Singh, son of
Ramyji Singh

55 53 Private Agriculture 0.0190923|[Champa Singh, son of
Ramji Singh

56 54 Private Agriculture 0.0171662|[Champa Singh, son of
Ramji Singh
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57 55 Private Agriculture 0.1159|[Babua Lal Singh

58 56 Private Agriculture 0.0717778|[Dhanuk Raut

59 57 Private Agriculture 0.0496556|[Lalan Raut

60 59 Private Agriculture 0.0283227|[Shivdhar Sao
Total 1.3398671

[F. No. : NH-12030/14/2021-RO Patna-2/3D ]

SHAIKH AMINKHAN, Director
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